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"~ (By Advocate : Shri Shyam Babu)

1. "t'Commissioner of Police

AT

f , gj'ohe' of fthe=reiiefs‘other

3& Confirmation) Rules. 1980

‘view of tne above 'order take appropriate steps; for

fi.applicable' in theserOAs as well A copy of=the order
.1n 0A-732/97 shal
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Delhi, . ..
‘Police Headquarter.
I.P. Estate. ‘New. Delhi

Dy. Commissioner of Police-
-(HQ 1), ;‘;;l: :
Polioe Headquarter_rﬂ
éI P. Estate, New Delhi

(By Advocate : Shri'Arun Bhardwaj)

Hon ble Dr. Jose .P. Verghese, Vice Chairman(i)“-

thah? quashing the

show cause

notioef 1ssued to the

In view of the ordersﬁdpassed
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today by us’ in OA 732/97,,the same orders shall be

as that of OA- 732/97.




